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ORDER 

 The learned counsel for the Review Petitioner seeks permission to 

withdraw the Review Petition. 

 Accordingly, the permission is granted and the Review Petition is 

dismissed as withdrawn without prejudice to the rights and contentions of the 

parties. 

  

 
   (Rakesh Nath)        (Justice M. Karpaga Vinayagam) 
Technical Member      Chairperson 
 



ts/js 
 


